FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

JOGESHWARI BREWERIES PRIVATE LIMITED OPERATING IN BEVERAGE INDUSTRY AT OMERGA MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. | Name of the corporate debtor along with PAN & Jogeshwari Breweries Private Limited

CIN/ LLP No. CIN: U15500PN2009PTC133602
PAN: AACCI2521L
2. | Address of the registered office RS NO. 286, Shinde Residency, Near Ruikar Colony,Plot No-194,
Kolhapur — 416005 Maharashtra

3. | URL of website NA

4. | Details of place where majority of fixed assets are | At Manufacturing unit located at D3, MIDC, Omerga, Osmanabad,
located Maharashtra

5. | Installed capacity of main products/ services 30 KLPD

6. | Quantity and value of main products/ services sold | The Business of the Corporate Debtor is non operational since
in last financial year 2014

7. | Number of employees/ workmen No Employees and Workmen

8. | Further details incuding last available financial | The same can be obtained by the Prospective Resolution Applicant
statements (with schedules) of two years, lists of | by emailing at cirp.jogeshwari@gmail.com.

| | creditors are available at URL:

9, | Eligibility for resolution applicants under section | The same can be obtained by the Prospective Resolution
25(2)(h) of the Code is available at URL: Applicants from cirp.jogeshwari@gmail.com

10. | Last date for receipt of expression of interest 16.10.2025

11. | Date of issue of provisional list of prospective | 26.10.2025
resolution applicants

12. | Last date for submission of objections to provisional | 31.10.2025
list

13. | Date of issue of final list of prospective resolution | 10.11.2025
applicants

14. | Date of issue of information memorandum, 15,11.2025
evaluation matrix and request for resolution plans
to prospective resolution applicants

15. | Last date for submission of resolution plans 15.12.2025

16. | Process email id to submit Expression of Interest cirp.jogeshwari@gmail.com

17. | Details of Corporate Debtor’s registration status as | Not MSME Registered
MSME

Note: The 270 days of the CIRP period is conduded on November 04, 2024. Further, extension of 60 days granted by the Hon'ble
NCLT concluded on January 04, 2025. Based on the approval of the CoC, an application seeking exclusion/ extension of the CIRP
period has been filed before Hon'ble NCLT. The said application is presently subjudice and the CIRP process accordingly is subject to
grant of exclusion/extension of the CIRP period.

Rwim-
IBBINPA-DO1/ :

Ram Singh Setia

Resolution Professional

In the matter of Jogeshwari Breweries Private Limited
Reg No. IBBI/IPA-001/IP-P01189/2018-2019/11935
Validity for Authorisation of Assignment: 31.12.2025

Bddress Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road, Sewri,Off

Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015

Correspondence Address: Finvin Turnaround and Restructuring Private Limited situated

at 605, 6th Floor, Sunteck Crest, Mukund Nagar Road,
Andheri (E), Mumbai, MH - 400059.
Reg Email Id: setiars@gmail.com

Process Specific Email Id for correspondence: cirp.jogeshwari@amail.com

Date: 30.09.2025, Place: Mumbai
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Punjab Information & Communication
Technology Corporation Ltd

Branch Office: ICICI Bank Limited, DSMG, 870/1-Suma House, Bhandarkar
Road, Opp. Hotel Raviraj, Maharashtra, Pune- 411004.

NIVARA HOME FINANCE LIMITED

Registered Office : No. 22, 23, 24, 25/101/3, 3rd Floor BNR Complex, Sri Rama Layout,
Opposite RBI Layout, Ramaiah Garden, JP Nagar 7th Phase, Bengaluru, Karnataka 560078

DEMAND NOTICE

Under The Provisions of The Securitisation and Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002 ("The Act") and The Security Interest (Enforcement) Rules, 2002 ("The Rules")

The undersigned being the authorized officer of Nivara Home Finance Ltd under the Act and in exercise of powers
conferred under Section 13 (12) of the Act read with the Rule 3, issued Demand Notice(s) under Section 13(2) of the Act,
calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the
date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is/are avoiding the service of the
demand notice(s), therefore the service of notice is being effected by affixation and publication as per Rules. The contents

PI1ciICI Bank

4 nivara’

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

(Punjab Infotech)
5-6' Floor Udyog Bhawan Sector 17 Chandigarh 160017
Tel : 0172-5256400 | email : contact@punjabinfotech.in

[See proviso to rule 8(6)]
Notice for sale of immovable assets

E-Auction Sale Notice for the sale of immovable asset(s) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002.

This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the
below described immovable property mortgaged/ charged to the Secured Creditor, the physical possession of
which has been taken by the Authorised Officer of ICICI Bank Limited will be sold on'As is where is', 'As is what is'
and 'Whatever there is' as per the brief particulars given hereunder;

Government of Punjab
Tender no: PICTC/ITeG/PRC/2025-26/PILBS/009

punjab Infotech invites online bids for Supply, Installation, of demand notice(s) are extracted herein below: Sr. B Name o(f Y Details of the Amount Rle:sgrve Date and | Date &
[ issioni i orrower(s S d t Outstandi rice | Ti PRl = p
Maintenance and Commissioning of Desktop Computers, GPU Name of the Borrower(s) Demand Notice Date & Amount No. Co-Borrowers/ ecurec asset(s) S e amest] Property | E-Auction
. . (1) JAKIYODDIN FAKRODDINSHAIKH, (2) SHAKILA JAKIYODDIN | Demand Notice dt.12.08.2025 & as on 12.08.2025 Guarantors/ ; Money perty
Server, UPS, CCTV system and Network setup at Punjab Institute of SHAIKH, (3) AMIEN JAKEYODDIN SHAIKH, (4) MUJJAMMIL|Rs 1,74,596/- (Rupees One Lacs Seventy Four Loan Account No. encumbrances, if any Deposit Inspection
: HH ; H H JAKIYODDIN SHAIKH, (5) SAMEER NAWAJ KHAN PATHAN i i i
Liver and Biliary Sciences (PILBS), Mohali, Punjab. Home Loan Account No.NTUNASIK0001959 Thousand Five Hundred Ninety Six Only) A) (B) ©) (D) (E) (F) G)
Description of Immovable Property / Properties Mortgaged 1. [ Mr. Shivshankar Kalyan  [Plot No T-5, YNK Green Gold, Survey Rs. Rs. October |November
Start Date & Time 01-10-2025 (11:00 am onwards) All that piece and parcel of the land situated at Mauje Wadala Shiwar, bearing Sv. No.67/3/3/1 adm. OH.40R, Sv. No. Goundar (Borrower) Mrs. |No. 4883/ Gat No. 195/61, Village 12,13072/- %%’82’ 14,2025 | 04,2025
Closing Date & time 15-10-2025 (till 5-00 m) 67/3/3/2 adm. OH.22R, and Sv.No.67/3/3/3 adm. Mtrs is owned and possessed by Haji Nawab Co.op Housing Society Ltd. Jaishri Shivshankar Sonori, Maharashtra, Purander- S on From l_:rom
9 Wup As per approved Housing Scheme, Row House plot No.61 (Room No.7) plot adm. 42.45 Sq.Mtrs and constructed area Goundar (Co- Borrower) [412302, Admeasuring An Area of | September 1R85'5 11:00 AM | 11:00 AM
adm. 27.45 Sq. Mtrs within the limits of Nasik Municipal Corporation Tal. And Dist. Nashik, and within Registration and Sub Loan No. Admeasuring Area 271.71 Sqg.mtr. 30,2025 000/ 02 ng PM Onward
. . . . . Registration District of Nashik and bounded as under. East : Sv. No.67 Paiki, West : 4.50 Mtrs Colony Road, South : Row LBPUNO00004613909 I.E. 2924.4604 Sq.ft B :
For details log onto : https://eproc.punjab.gov.in House Plot No.62, North : Row House PlotNo.60. d

Help Desk no. +91 172 2970263/2970284
Note: Any Corrigendum(s) to the Tender/RFP notice shall be
published on the above mentioned website only.

The online auction will be conducted on the website URL Link- https://disposalhub.com of our auction agency M/s
NexXen Solutions Private Limited. The Mortgagors/ Noticees are given a last chance to pay the total dues with
furtherinterest by November 03,2025 before 10:00 AM else the secured asset(s) will be sold as per schedule.
The prospective bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column E) at
ICICI Bank 9th Floor Pride Parmar Galaxy Sadhu Wasvani Chowk Pune- 411001 on or before November 03, 2025
before 04:00 PM Thereafter, they have to submit their offer through the website mentioned above on or before
November 03, 2025 before 05:00 P.M. along with the scanned image of the Bank acknowledged DD towards
proof of payment of EMD. In case the prospective bidder(s) is/ are unable to submit his/ her/ their offer
through the website, then the signed copy of tender documents may be submitted at ICICI Bank 9th Floor
Pride Parmar Galaxy Sadhu Wasvani Chowk Pune- 411001 on or before November 03, 2025 before 05:00
P.M. Earnest Money Deposit DD/PO should be from a Nationalised/ Scheduled Bank in favour of 'ICICI Bank
Limited' payable at Pune.
For any further clarifications in terms of inspection, Terms and Conditions of the E-Auction or submission of
tenders, contact ICICI Bank Employee Phone No. 7304905179/9004392416
Please note that Marketing agencies 1.ValueTrust Capital Services Private Limited, 2. Augeo Assets
Management Private Limited 3. Matex Net Pvt. Ltd. 4. Finvin Estate Deal Technologies Pvt Ltd 5. Girnarsoft Pvt
Ltd 6. Hecta Prop Tech Pvt Ltd 7. Arca Emart Pvt Ltd 8. Novel Asset Service Pvt Ltd 9. Nobroker Technologies
Solutions PvtLtd., have also been engaged for facilitating the sale of this property.
The Authorised Officer reserves the right to reject any or all the bids without ?:lrnishing any further reasons.
For detailed Terms and Conditions of the sale, please visit www.icicibank.com/n4p4s
Date : October 01, 2025,

\Ploce: Pune

The borrower(s) are hereby advised to comply with the demand notice(s) and to pay the demand amount mentioned
therein and hereinabove within 60 days from the date of this publication together with applicable interest, additional
interest, bounce charges, cost and expenses till the date of realization of payment. The borrower(s) may note that
NivaraHome Finance Ltd is a secured creditor and the loan facility availed by the Borrower(s) is a secured debt against the
immovable property/properties being the secured asset(s) mortgaged by the borrower(s). In the event borrower(s) are
failed to dischar%e their liabilities in full within the stipulated time, Nivara Home finance Ltd shall be entitled to exercise all
the rights under Section 13(4) of the Act to take possession of the secured asset(s) including but not limited to transfer the
same by way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize
payment. Nivara Home finance Ltd is also empowered to ATTACH AND/OR SEAL the secured asset(s) before enforcing
the right to sale or transfer. Subsequent to the Sale of the secured asset(s), Nivara Home Finance Ltd also has a right to
initiate separate legal proceedings to recover the balance dues, in case the value of the mortgaged properties is
insufficient to cover the dues payable to the Nivara Home Finance Ltd. This remedy is in addition and independent of all the
other remedies available to Nivara Home Finance Ltd under any other law. The attention of the borrower(s) is invited to
Section 13(8) of the Act, in respect of time available, to redeem the secured assets and further to Section 13(13) of the Act,
whereby the borrower(s) are restrained/prohibited from disposing of or dealing with the secured asset(s) or transferring by
way of sale, lease or otherwise éother than in the ordinary course of business) any of the secured asset(s), without prior
written consent of Nivara Home Finance Ltd and non-compliance with the above is an offence punishable under Section 29
of the said Act. The copy of the demand notice is available with the undersigned and the borrower(s) may, if they so desire,
can collect the same from the undersigned on any working day during normal office hours.

Place: Maharashtra, Date: 01.10.2025 Sd/-, Authorised Officer, Nivara Home Finance Limited

1919/11/2025-26/3790

PUBLIC NOTICE

This is to inform the public in general that the State
Environmental impact Assessment Authority (SEIAA)
of Maharashtra has granted Environmental Clearance
under Environmental impact Assessment Notification
2006 to M/s Sara Landmarks India LLP for New
construction/Expansion/ Amendment/Modernisation of
their project “Sara Abhiruchi” Gat No. 1013 (Part)
Chakan, Tal-Khed Dist-Pune, (Name and Address of
the s project here as written in EC) Vide EC identification

Authorized Officer,
ICICI Bank Limited/

No: EC25C3801MH5470773N Dated 23/09/2025 which REG I ONAL 0 FFICE CH H SAM B HAJ I NAGAR
is uploaded on Parivesh portal on 23/09/2025 m aaﬁ C B k it
The copy of this EC letter is Available with Maharashtra ahara ban Canara Bank Plot No. 9-12, Vignesh Towers,
opy e 3 A o o nds U Surana Nagar, Seven Hills, Jalna Road, Chh. Sambhajinagar - 431 001
Pollution Control Board and may also be seen on the
. . . Tafese Syndicate .
Website http://parivesh.nic.in Y SALE NOTICE E-AUCTION DATE : 17/10/2025
Advoqate E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY UNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
Adv. Santosh A Bhamb
\ V. oantosh Arjun a_m ure 2002 READ WITH PROVISION TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002
Pune Rajgurunagar Tal-khed Dist-Pune Notice Is Hereby Given To The Public In General And In Particular To The Borrower(s) And Guarantor(s) That The Below Described Immovable Property Mortgaged/charged To The Secured Creditor, The
Date : 26/09/2025 Mo. No. 9730161211 Symbolic / Physical Possession Of Which Has Been Taken By The Authorised Officer Of Canara Bank., Will Be Sold On “as Is Where Is”, “as Is What Is” And “ Whatever There Is” On 17/10/2025 For
Recovery of below Mentioned dues of the of Canara Bank from Respective Borrower / Guarantor mentioned below.
FORM G . . :
INVITATION FOR EXPRESSION OF INTEREST FOR St - _ Possession| Reserve Amount Bid Submision | Encumbrances | _ Authorized
JOGESHWARI BREWERIES PRIVATE LIMITED No. Name and Address of Borrowers / Guarantors Description of Inmovable Properties /Sgillnhplui Price (Rs.) | EMD Rs. | /s, Liability (Rs.) Date Olitlcir Ig:ontalt;l
OPERATING IN BEVERAGE INDUSTRY AT OMERGA MAHARASHTRA . sical 0. & branc|
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India y
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 1. | M/s Datt Mandap Decoration Gram Panchayat Property No.452, Total area 1800.00 Sq.ft. | SYMBOLIC | Rs.3,75,250/- | Rs.37,525/- Rs. 1,97,533.91 On or Before NOT KNOWN | HINGOLI [15198]

SL. RELEVANT PARTICULARS Through Proprietor Mr. Dnyanoba Munjaji Lakade |situated at Digras Karhale Tq. & Dist. Hingoli Bounded by: | POSSESSION + Interest applicable Dt.16/10/2025 BRANCH,

1. |Name of the corporate debtor Jogeshwari Breweries Private Limited At Digras Karhale Ta Dist Hingoli East: Road West: House of Hanvatrao Lakade North: House & other Charges at 03:30 pm +91 8730255058
along with PAN / CIN / LLP No. CIN: U15500PN2009PTC133602 of Nivrutti Lakade South : House of Raman Walke

i i PAN: AACCJ2521L i 2. | Jay Kisan Traders Jay Kisan Traders GRAM PANCHAYAT MIKAT NO 156, JAMB SAMARTH, | SYMBOLIC | Rs270,750/- | Rs27,075/-| Rs.12,87,106.35 OnorBefore | NOTKNOWN | JAMB SMARTH

2. |Address of the registered office ZS N% ?lf&cswmdep'l?esllvde;gﬁ Proprietor : Pravin Narayan Tangde TALUKA GHANSAVANGI , DISTRICT JALNA, 431211 |POSSESSION + Interest applicable |  D1t.16/10/2025 [15132] BRANCH,

Kel": ui ar41%ggyé l\?lth 0- . g Guarantor : Umesh Rameshrao Tangde Bounded by: EAST : ROAD WEST : HOUSE OF MR RAMESH & other Charges at 03:30 pm +91 7387333481

3. [URL of website N(/i o= shareshiee A/p Jambsamarth, Tq. Ghansawangi, Jalna LAXMAN TANGADE NORTH : ROAD SOUTH : HOUSE OF

4. |Details of place where majority of At Manufacturing unit located at D3, Dist - Jalna-431211 MRJANARDHAN WAYDAL
fixed assets are located MIDC, Omerga, Osmanabad, Maharashtra

5. |Installed capacity of main 30 KLPD 3. | Borrower : Smt Meena S Salve FLAT NO 8, 2 FLOOR ADM 546 SQ FT, LAYOUT PLOT NO 37 | SYMBOLIC | Rs.13,62,300/- |Rs.1,36,230/-| Rs. 16,62,398.86 On or Before NOT KNOWN | BULDHANA [5254]
products / services i i i Samrat Ashok Nagar, Ward No 4, At Post — Undri, & 38, S NO 18/1, ANAND HILL APARTMENT, JAMBHRUN |POSSESSION + Interest applicable |  Dt.16/10/2025 BRANCH,

6. |Quantity and va_Iue of main The Busme_ss of the Corporate Debtor is Taluka Chikli. Dist Buldhana, 444303. ROAD, BUDLHANA 444301 The boundaries of Property :- & other Charges at 03:30 pm +91 7028991458
mﬁiﬁf;ﬁmces sowdintest non operational since 2014 Guarantor : Shri Sainath Ramnath Pabitwar Eg;‘b Flat No 7 West: Flat No 9 South: Open Space North:

7. [Number of employees / workmen No Employees and Workmen Mutthe Lay Out Buldana, Pabitwar Skin Care, y

8. Furt_rebrld?tails i_ncllutditng Iastt 'Lhe samtg caF? belotptairked lpy thteb Near Kadam Hospital, Budlhana 444301.
avallable financial statements rospective Resolution Applicant by " "

(with schedules) of two years, lists | emailing at cirp.jogeshwari@gmail.com. 4. | Borrower : Radhika G Nirwal RADHIKA G NIRWAL,HOUSE NO 89,BUILT UP AREA 438.74 | SYMBOLIC | Rs3,49,600/- | Rs 34,960 /- Rs.4,49,541.39 On or Before NOT KNOWN | MANWATH [3328]
of creditors, are available at: House No 89, Somthana, Manwath, Disrict SQ FT, SOMTHANA ,MANWATH, DISRICT |POSSESSION + Interest applicable |  Dt.16/10/2025 BRANCH,

9. |Eligibility for resolution applicants The same can be obtained by the Parbhani. 431505 Also At PARBHANI,431505 Bounded by: East : Mr Dnyaneshwar & other Charges at 03:30 pm +91 9766350961
under section 25(2)(h) of the Code | Prospective Resolution Applicants from G t' - Manik G ..’s t Vishwanath Property West : Road North : Mr Digambar
is available at: cirp.jogeshwari@gmail.com uarantor : Wanik Gunaji Sawan Laxman property South : Road

10. | Last date for receipt of expression 16.10.2025
of interest : . .

- — - 5. | Borrower : Shri Sachin Ashok Satpute Flat No 6(1st Floor)"Mansukh Residency”, Plot No 4 & 5, | PHYSICAL | Rs.23,27,738/- |Rs.2,32,774/-|  Rs. 20,33,459.12 On or Before NOT KNOWN SME STATION

11.|Date of f | list of 26.10.2025 IR ' el 196 199,799
orospactive resolution saplicants Flat No 03 Vishwambhari Apartment, Survey No 18/2 Gadiya Vihar Road Shahnoor Wadi |POSSESSION + Interest applicable |  DL.16/10/2025 ROAD [15130]

12. [ Last date for submission of 31.10.2025 SrNo 11 1b 7 Wadala Shivar, Kalpataru Aurangabad With Super Built Up Area of 611.00 Sq.Ft. The & other Charges at 03:30 pm BRANCH,
objections to provisional list Nagar Ashoka Marg, Nashik,422006. boundaries of Property :- East: Flat No 5 West: Flat No 2 +91 9423683806

13.|Date of issue of final list of 10.11.2025 0 J South: Open Space North: FlatNo 3 +91 8218901011
prospective resolution applicants —

14. | Date of issue of information 15.11.2025 6. | Borrower : Bhanudas Shripati Tupsamundre PLOT NO 12, SANCHI, G H NO 339,WARD NO 02, VILLAG | SYMBOLIC | Rs10,17,450/- |Rs1,01,745/-|  Rs.10,58,048.25 On or Before | NOTKNOWN | MANWATH [3328]
memorandum, evaluation matrix Co-borrower : Maroti Bhanudas Tupsamundre WAZUR, MANWATH, DISRICT PARBHANI, 431505 |POSSESSION + Interest applicable Dt.16/10/2025 BRANCH,
and request for resolution plans to Plot No 12, Sanchi, G H No 339, Ward No 02, Villag Bounded by: EAST : PROPERTY OF DEVIDAS NAMDEV & other Charges at 03:30 pm +91 9766350961
prospective resolution applicants . i . ' CHAVAN WEST : ROAD NORTH : PROPERTY OF ASHROBA

o Wazur, Manwath, Disrict Parbhani, 431505.

15. | Last date for submission of 15.12.2025 ’ ’ ’ .
resolution plans Guarantor : Shivraj Rohidas Chauhan G WAGHMARE SOUTH : PROPERTY OF VISHNU T CHAVAN

16. | Process email id to submit EOI cirp.jogeshwari@gmail.com At Wazur, Manwath, Disrict Parbhani, 431505.

17. | Details of the corporate debtor’s Not MSME Registered
regisltration status as MSME. 8 7. | BORROWER : GAJANAN HARIBHAU INGLE HOUSENO 36 14, CTSNO 8902, DHORPURA,NEARTOWN | SYMBOLIC | Rs.1,48,010/- | Rs.14,801/- Rs. 31,74,358.45/- On or Before NOT KNOWN | JALNA MAIN (15131)
. iod i HOUSE NO 3 6 14 CTS NO 8902, ASHOK NAGAR HALL, TALUKA & DIST JALNA, MAHARASHTRA, 431203 |POSSESSION + Interest applicable Dt.16/10/2025 BRANCH

Note: The 270 days of the CIRP d luded on November 04, 2024, Further, ' )

extonsion of 60 days granted by t_he@%'r'ﬁ’b,e'SNé‘L’T”E;njud‘;Z On"};’ﬂ,;; 04,2025, Ba_i;d o NEAR SB HIGH SCHOOL, OLD JALNA, TALUKA & | Bounded by: EAST: 6 MTR WIDE ROAD. WEST: HOUSE OF & other Charges at 03:30 pm +017058428125

the approval of the CoC, an application seeking exclusion/ extension of the CIRP period has DIST JALNA MAHARASHTRA. 431203 HARIBHAU & SONAJI PATEKAR. NORTH: LANE & HOUSE

been filed befo_re H(_)n ble_ NCLT. The said app_llcatlon is _presently subjudlpe and the CIRP ’ g . OFHARIBHAU. SOUTH: HOUSE OF GIRJABAI CHANDODE &

process accordingly is subject to grant of exclusion/extension of the CIRP period. SUNDARABAI INGLE

Sd/- .
Resolut o Singh Setla 8. | Late Mr. Krishna Raghunath Kure Since All piece and parcel of Residential house at — East portion of | SYMBOLIC | Rs.16,20,800- |Rs1,62,089-| Rs. 11,25,605.34 OnorBefore | NOTKNOWN LATUR
In the matter of Jogeshwari Breweries Private Limited Deceased Through Legal Heirs Radhabai Krishna Plot no. 2 , Gatno. 73 , Survey no. 37, Grampanc_hayat No. |POSSESSION + Interest applicable Dt.16/10/2025 CHANDRANAGAR
i A S ar e Of Bl el (S0, Sl o e, i woterthags | 530om S
Address Registered with IBBI: 1004, Tower B, Celestia Spaces ,Tokershi Jivraj Road, R/7 2047, Kolhe Nagar, Latur-413512. ur =Arvl Shiv : 1 . +
Sewri,Off Zakaria Bunder Road ,Mumbai City,Maharashtra ,400015 - > . North: 20 ft. wide road South: PlotNo. 3
Correspondence Addrev;sl: Finvin Turlnar:und and Restrllllc'(ur:ngI F};rlvate LImIt;d situated Gua‘ram.or : Mr. Rajesh Ha"bhau Shahapur:e
at 605, 6th Floor, s:n:iiCK'((:gs:\;l Mull)m_m'ivI r:lagztr)gg;g, Kavita Niwas, Deep Jyoti Nagar, Near Somani
ndheri umbail, - .
e o h Cement Factory, Latur.
Reg Email Id: setiars@gmail.com ’
R 9. | Borrower : Mrs. Lata Nandu Kharat Al that piece and parcel of the property bearing [ SYMBOLIC | Rs170050/ | Rs.7,005/ | Rs.244,0825 OnorBefore | NOTKNOWN | Chitegaon Branch
— - House No 281,rajwada Area,near Ambedkar Statue ~ Grampanchayat Milkat No.281 adm.432 Sq.Ft. situated |POSSESSION + Interest applicable |  Dt.16/10/2025 +01 7776904383
P TP —— At Post Chitegaon, Tg. Paithan Dist. ¥vmgn_ththe D"Jutngﬁlr::tion ?TS Griwp_a“chaygt Cr&ne_gauni & other Charges at 03:30 pm
: o \Paithan, Dist.Chhatrapati Sambhaji Nagar Boundaries o
INVITATION FOR EXPRESSION OF INTEREST FOR Chhatrapati Sambhaji Nagar-431105 Also At, li?e property : North-Hpouse of Eki]attharwade South-
MATOSHRI LAXMI SUGAR CO-GENERATION INDUSTRIES LTD UNDER CIRP Guarantor : Mr. Dinkar Gangadhar Shinde House of Kailash Narwade East-Road West-House of
OPERATING IN MANUFACTURING SUGAR At Post Chitegaon’ Tq. Paithan Dist. Janardhan Kharat
(Under Regulation 36A (1) of the Insolvency and Bankruptcy : i g
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Chhatrapan Sambha]l Nagar 431105

With reference to the Form G dated 16.09.2025, issued in accordance with Insolvency 10. | Borrower : Mr Dhanamay Narayan_rao Tandulkar Emtofflatno7,(adm41.50 s mtr or super builtup 78.14 sq Pg\g;lggsl.llgN Rs34.20000- |Rs.342000- Rs.6293,407.0/- OnorBefore | NOTKNOWN CHH

and Bankruptcy Code, 2016 and Insolvency and Bankruptcy Board of India (Insolvency Co-borrower : Mrs Sujata Dhananjay Tandulkar mtr)stilt second floor, Abhlghek Rawkllran apartment, plotno + Interest applicable Dt.16/10/2025 SAMBHAJINAGAR

Resolution Process for Corporate Persons) Regulations, 2016, and published in the Flat no 7stilt second floor, Abhishek Ravikiran apartment, 1, b?]ts“ no ’:g?gg‘g, I;)”de:j SOI;JIG% Slhalglpuras, chh & other Charges at 03:30 pm 7;23532_’450

newspapers on 16.09.2025, the Committee of Creditors of Matoshri Laxmi Sugar Co- f ; : sambnajinagar, . bounded Dby: East : Upen Space. +

generation Industries Limited has decided to extend the last date for receipt of Expression plot no 11, C,t_s no N463/4’ bilder SOCIBty Shantlpura, West: Flatno 06. North : Open Space. South : Open Space.

of Interest from 01.10.202510 11.10.2025. A _ chh sambhajinagar,431001.

I O e Same, et SubMission of Expression of Inverest oy ihe prospective 11.| BORROWER : M/s UBALE COLLECTION CTS NO 2920,Area-168.10 Square Mir At Durga mata | SYMBOLIC | Rs5317,055- |Rs531,705-| Rs.18,56,402.52/- OnorBefore | NOTKNOWN |  JALNAMAIN

with the amended mvitation for expreasion of interest which stands amended and PROPRIETOR - SMT. MANISHA ANAND UBALE Mandir Road, Taluka Jalna, District Jaina Maharashra | POSSESSION + Interest applicable |  Dt.16/10/2025 (15131) BRANCH,

restated as under: ADDRESS - CTS NO 727 SUBHASH ROAD, JALNA, ~|431203 Bounded by: East: Road. West: House of Bajaj. & other Charges at 03:30 pm +91 9006986059

RELEVANT PARTICULARS MAHARASHTRA, 431203 North: Road. South : Kawrani House.
1. | Name of the corporate debtor Matoshri Laxmi Sugar Co-generation GUARANTOR : SMT. TRIVENIDEVI UBALE
along with PAN & CIN/LLP No. Industries Limited GUARANTOR : SHRI ANAND YAMAJIRO UBALE
CIN: U15424PN2008PLC133527
PAN: AAFCM58800Q 12. | Mr. VYANKAT DADARAO BHOSALE Land Along With Construction Thereon Situated At Cts No | SYMBOLIC | Rs.22,26,468/- |Rs.2,22,647/-|  Rs.14,26,644.01 OnorBefore | NOTKNOWN | Tuljapur Branch
2. | Address of the registered office Satling Nagar, At-Ruddhewadi, Post Dudhani, 2. SMT.USHA VYANKAT BHOSALE 2633/C, Municipal House No. 1619/4/1, Admesuring Area- [POSSESSION + Interest applicable Dt.16/10/2025 Ph. 02471-244255
Taluk Akkalkot, Solapur - 413220, Maharashtra Muncipal House No. 1619/4/1 Cts No 2633/C, Naldurg | 100 Square Mtr Naldurg Road, Taluka Tuljapur, District & other Charges at 03:30 pm +91 8552597554

i' g:;:)liv;?zls:(:ee where majority ggtling Nagar, At.: Ruddewadi, Post: Dudhani, Road, Taluka Tuljapur, District Osmanabad' 413601 \(Ij\lserzfn%b:ﬂdtr::?%g?N?):luhndgqf ngOEaSZSS%/TBSS':ﬁlh%gsg:l
of fixed assets are located Tal.: Akkalkot, Dist.: Solapur, Maharashtra. Space.

5. |Installed capacity of main 3500 TCD (Tons Crushed Per Day) sugar plant,
products; services D o Integrated with cogeneration 13.| Avinash Bhimrao Chikhale Equitable/Registered Mortgage Flat No.13 its admeasuring | PHYSICAL | Rs.18,40150/ |Rs1,84,015/- Rs.11,79,338.61/- OnorBefore | NOTKNOWN |  Chhatrapati

- - : - Plot No 37 Pisadevi Road Bhagatsing Nagar 32.34 Sq Mtr Second Floor, Constructed on Plot No .01 its | POSSESSION + Interest applicable Dt.16/10/2025 Sambhaji Nagar

6. | Quantity and value of main No details / documents provided by the SBoD, o N ) .

roducts/ services sold in last however as per financials for FY 2024 available Harsool, Chh Sambhajinagar, 431001 admeasuring 2306.40 Sq Ft ,Plot No.02 its admeasuring & other Charges at 03:30 pm CSN BEED BYPASS
4 / P 2353.21 Sq mtr ,Plot No.03 2402.17 Sq ft & Plot N0.04 it
financial year. on public domain, company did a revenue of Lalita Avinash Chikhale, -1 5q mir,Flot No.05 240z. q ot No.04 its Branch
Rs. 84.04 Cr. admeasuring 2082.92 Sq Mtrin ALL TOTAL ADMEASURING +91 8380052267
- 84.04 Cr. i Plot No 152 Sarve No 3723, Mukundnagar, 9144.07 SQ FT Part and Parcel of Gut No.89 . SAI

7. | Number of employees/ workmen | NA (Details not provided by SBoD) Mukundwadi Chh Sambhaiinaaar 431001 . sFart ana Farcel of Gut No.od

8. | Further details including last The same can be obtained by the Prospective Jinagar, VRUND.AWAN RESlDENCY Situated at Mauje Shendra
available financial statements Resolution Applicants from Jahangir Tq & Dist. Aurangabad. The boundaries of
(with schedules) of two years, lists | cirp.matoshrilaxmisugar@gmail.com Property are as follows:- East : Flat No. 14, West : Flat No.
of creditors are available at URL: 42t047, South : FlatNo 15, North : Gutno 177

9. | Eligibility f Iuti licants | Th be obtained by the P ti — -
inolr suction 252N o he | Recoistion Appliants from o 14.| Borrower : Shri Balaji Shankarrao Suryawanshi RESIDENTIAL LAND AND BUILDUING ON HOUSE NO LIG | SYMBOLIC | Rs2583050/- |Rs.258,305-| Rs.17,87,220.79/- OnorBefore | NOTKNOWN |  SME STATION
Code is available at URL: cirp.matoshrilaxmisugar@gmail.com House No 6/6/3/1, Kabir Nagar, Osman Pura 419, ADM PLOT AREA 384.92 SQ FT and BUILT UP AREA |POSSESSION + Interest applicable |  Dt.16/10/2025 ROAD [15130]

10. | Last date for receipt of expression | 11/10/2025 Chh Sambhajinagar, 431005. gé?-lSZ)LS%KT\ITAT?-I”I\TASEEVE\S(MNAONP1U6F3A2 SAUNFEI:\I\TGQB'X[? ot Charges 0530pm 9151;‘1::3’!/%:;)503
of interest Borrower : Shri Balaji Shankarrao Suryawanshi ' : o ' +

12| Date of issue of provisional st of | 13/10/2025 ng:e ﬁo Lis 41;&'1 sSuarvea N? fé's‘g ans MAHARASHTRA, 431005 The boundaries of Property :-
prospective resolution applicants g 419, Ly Y NO. ! East: T S NO 420 West: ROAD South: TS NO 422 North: TS

12. [ Last date for submission of 18/10/2025 Near A.m.c School, Eknath Nagar, N0418
objections to provisional list Osmanpura, 431005

13.| Date of Issue of Final List of 20/10/2025 Guarantor : Shri Anand Radhakishan Ghodele

T2 Dty f 556 o Wormagon | 2271072075 Gajanan Krup, Gandhinaga’, Bansial Nagay,

Memorandum, evaluation matrix Chh SambhaJlnagar, 431001.
e roeantion sopleants For detailed terms and conditions of the sale please refer the link “E-Auction” provided in Canara Bank’s website (www.canarabank.com & https://baanknet.com) or may contact Branch

15, Last date of Submission of 21/11/2025 Manager, Canara Bank, during office hours on any working day. ) ]
resolution plans Date : 29/09/2025 Authorised Officer

16.[P il'id to submit irp.matoshrilaxmisugar@gmail. A .

Eorecson of Intereat cipmatoshriexmisugartematlom Place : Buldhana, Parabhani, Hingoli, Latur, Jaina, Osmanabad, Chh. Sambhajinagar Branch Canara Bank

17. | Details of the corporate debtor’s NA
registration status as MSME.

Date: 30/09,/2025 SD/-

Place: Mumbai Ram Singh Setia

Deemed RP of Matoshri Laxmi Sugar Co-generation Industries Limited
IBBI/IPA-001/1P-P01189,/2018-2019/11935
Address Registered with IBBI- 1004, Tower B,
Celestia Spaces, Tokershi Jivraj Road, Sewri,
Off Zakaria Bunder Road, Mumbai City- Maharashtra- 400015. . . . . . . . . . . . .
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